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[RAJYA SABHA ]

Demand to open more Medical Colleges/Nursing Training Institutes and another AlIMS
in Bihar
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MR. CHAIRMAN: Shri Prasanta Nanda.

Demand to review parameters for Renewable Energy Purchase Obligation (REPO) for
States like Odisha

SHRI PRASHANTA NANDA (Odisha): In recent times, it is observed that Renewable
Energy Purchase Obligation (REPO) is being raised every year irrespective of its
availability in the concerned States. This poses a great problem for the States which are
not endowed with renewable energy resources. It is learnt that REPO target of 41 per
cent has been fixed for Odisha State by the year 2030. This target is too ambitiocus for the
State of Odisha considering the fact that it has got limited potential for Solar RE as well
as RE from small hydro sources. Renewable energy like wind, bicmass is almost
negligible in the State.

In fact, Odisha is considered as a State in terms of availability of renewable energy
potential where projects such as solar power projects, hydel project can be implemented
on commercial basis. Other renewable energy projects have lesser scope of
implementation on commercial basis. Such naturally disadvantaged States, therefore,
cught not to be penalised for not achieving stiff REPO targets.

As an alternative, it is suggested that States can comply with REPO target from



